
   

Factual and Action Taken report in the matter of Haider Ali Vs Commissioner, Nagar Nigam, Alwar & 

Ors Original Application No. 205/2024 (CZ), Hon’ble National Green Tribunal (NGT), Central Zone 

Bench, Bhopal.  

1. Background  
 

In the case filled by Mr. Haider Ali against Commissioner, Nagar Nigam, Alwar& Ors. Before the Hon‟ble 

National Green Tribunal (NGT), Central Zone Bench, Bhopal the applicant raised the issue related with 

non-compliance of Solid Waste Management Rules, 2016 in the Municipal Corporation Alwar.  
 

2. Order  
 

Hon‟ble NGT, Central Zone Bench in its order dated 30/08/2024 has directed as inter-alia follows:  

“…6. We deem it just and proper to call a report on the matter in issue in present Original Application, 
from a Joint Committee consisting of:-  

i. One representative from District Magistrate, Alwar, Rajasthan.  
ii. One representative fromState Pollution Control Board, Rajasthan.  
 

7. The Committee is directed to visit the place and submit the factual and action taken report within 

six weeks. The State PCB will be the nodal agency for coordination and logistic support…”  

Accordingly, District Magistrate, Alwar vide letter dated 15/10/2024 nominated Sub District 

Magistrate, Alwar as representative on the behalf of District Magistrate. Copy of letter dated 

15/10/2024 enclosed as Annexure-1  

And whereas, Regional Officer, RSPCB, Alwar nominated on the behalf of Member Secretary, RSPCB 

vide their letter dated 24/09/2024 enclosed as Annexure-2.  

3. Joint Committee visit  

In accordance with the aforementioned order, following officials/persons held a meeting and 

conducted joint visit of Residential wards & Solid Waste transfer point and Municipal Solid Waste 

Processing site, Alwar on 18/10/2024.  

i. Sh. Pratik Juikar, IAS, Sub-Divisional Magistrate - City Alwar as representative of District Collector, 

Alwar.  

ii. Sh. Deependra Jharwal, Regional Officer Rajasthan State Pollution Control Board, Alwar, as 

representative of Member Secretary, Rajasthan State Pollution Control Board, Jaipur.  

4. Observations  

Representative of Nagar Nigam, Alwar name Sh. Khemraj Meena (Executive Engineer) reported that 

there are a total of 65 wards in Alwar city, which are divided into 03 zones for cleaning work. A total of 

24 wards are located in zone number 01 & a total of 24 wards are located in zone number 02 and a 

total of 17 wards are located in zone number 03. The contract for cleaning work of all the three zones 

has been given to different contractors. In which the contractors have employed 11 sanitation workers 

for cleaning work in each ward and 6 permanent sanitation workers of Alwar Municipal Corporation 

have been employed in each ward, who are made to do cleaning work every day for monitoring of 

these, zone wise zone in-charges and about 25 acting sanitation workers have been appointed in the 

65 wards. Municipal solid waste is collected from door to door by from 65 wards of Alwar city by 

running auto tippers and then transferred to garbage transfer station, transfer station has been set up 

near Ambedkar Nagar, Alwar to collect all the garbage of the city, where segregation of materials & 



   

plastic take place, after material segregation waste is transferred to Municipal Solid Waste Processing 

Plant situated at near village Agyara where further processing of MSW take place.  

Representative of Nagar Nigam, Alwar reported to joint committee that about 30 km of main roads of 

Alwar city are being cleaned daily by 04 road mechanical sweeping machines. The legacy waste volume 

located at Goleta was 1,05,732 cubic meters, which has been 100 per cent disposed of. Moreover, a 

state-of-the-art park has been proposed to be developed on this cleared site.  

In order to take Alwar to new heights in the “Swachch Survekshan 2024‟ District Administration has 

launched "Atulya Alwar Abhiyan" on 2nd October 2024 with Clean Alwar as its first pillar. As per 

directions given by District Collector, it is planned and phased manner. 3 IAS officers, 4 RAS officers and 

16 officers/employees of the Municipal Corporation have been deputed in 65 wards to daily monitor 

the cleanliness. The work is being done by taking photographs before and after the cleaning. District 

administration has also launched a unique public grievance redressal portal cleanalwar.in for 

resolution of any complaint regarding cleanliness within 24 Hrs. As of 20.10.2024, this portal has 

received 1071 complaints out of which 1023 have been resolved. (Action taken report and 

photographs submitted by Nagar Nigam enclosed as Annexure-3)  

Observation of residential wards: -  

During joint visit on dated 18/10/2024, residential wards (Jublibas circle, near mahawar dharamshala, 

Near Nehru park, Near Nangli circle and near Ashoka talkies) were inspected randomly and during visit 

it was observed that Nagar Nigam, Alwar has maintaining cleaning of wards and transferring municipal 

solid waste to transfer points. Nagar Nigam, Alwar has provided warning boards to stop throwing of 

garbage along road side. Representative of Nagar Nigam reported that the work of cleaning the drains 

located in the city is being done regularly by the Nagar Nigam, Alwar and during joint visit the drains 

are found clean and observed that in compliance of directions given by District Collector, Alwar 

regarding clean city, special attention is being paid by the employees of Municipal Corporation (Nagar 

Nigam), Alwar to ensure that no drain is blocked. (Photographs taken during joint visit are enclosed as 

Annexure-4).  

Observations of Solid Waste transfer point: -  

Municipal solid waste generated from Alwar city is collected from door to door and then transferred 

at site situated near Ambedkar Nagar, Alwar, where segregation (material, plastic) take place and then 

waste is transferred to MSW processing site through designated vehicles, near village Agyara for 

further processing. During joint visit of this transfer point, it was observed that tin sheds have been 

used as walls of the garbage transfer point, which has been damaged, due to which animals enter 

there and there is also a possibility of fire due to external reasons. Nagar Nigam Alwar has charted out 

a plan to shift and enclose this transfer point to avoid animal entry and open waste dumps. 

(Photographs taken during joint visit are enclosed as Annexure-5).  

Observations of Solid Waste Processing Plant: -  

1. During inspection processing site was found operational and engaged in processing of municipal 

solid waste.  

2. During visit it was observed that 1-Ballistic machine was found installed and operational and 

engaged in separation of solid waste and plastic waste. And 1-Ballastic & Tromal Machine was found 

installed but tromal machine was found non-operational due to mechanical issue.  



   

3. During visit fatka machine/ plastic cutting machine and manure manufacturing plant was found 

operational.  

4. During visit Ballastic Separator, Compositing & Fatka machies were found operational and engaged 

in processing of Municipal Solid Waste.  

5. Representative of Nagar Nigam, Alwar informed that the work of waste disposal has been fully 

started in MSW site and soon the collected waste will be processed and disposed scientifically.  

6. Photographs taken during joint visit are enclosed as Annexure-6  

5. Action taken by Rajasthan State Pollution Control Board: -  

Rajasthan State Pollution Control Board has conducted surprise inspections of Municipal Solid Waste 

Processing site several times in last 02 years (inspection dated- 21.09.2022, 24.11.2022, 29.05.2023, 

21.09.2023, 30.10.2023, 15.01.2024, 28.05.2024) and during each of the aforementioned  inspections, 

the site was found non-complying with the provisions of Solid Waste Management Rules,2016 and 

recently RSPCB Head Office, Jaipur has issued Show Cause notice vide letter dated 03-09-2024 for 

intended directions for depositing interim imposition of environmental compensation under the 

provisions of Water (Prevention & Control of Pollution) Act, 1974 and Air (Prevention & Control of 

Pollution) Act, 1981 and in compliance of orders of Honourable Supreme Court in Civit Writ Petition 

No. 375/2012 Paryavaran Suraksha Samiti & Anr. Vs Union of India & Ors. And Honourable National 

Green Tribunal in Original Application No. 606/2018 - Compliance of Municipal Solid Waste 

Management Rules, 2016. Action taken by RSPCB enclosed as Annexure-7.  

6. Conclusion: -  

For past non-compliances Rajasthan State Pollution Control Board has issued Show Cause Notice (letter 

dated 03.09.2024) for intended directions for depositing interim imposition of environmental 

compensation of Rs. 77 lacs for non-compliance of 616 days on the basis of ‟Polluter pays Principle‟‟ 

. Copy enclosed as Annexure-8.  

It is evident that Nagar Nigam, Alwar has undertaken significant measures to address municipal solid 

waste management and overall cleanliness in compliance with the directives issued by the District 

Collector under the "Atulya Alwar Abhiyan." The division of the city into zones, appointment of 

monitoring officials, and active use of sanitation workers are commendable. 

 

                                                                                                                  
(Pratik Juikar)         (Deependra Jharwal)                                                                                                                                          

Sub-Divisional Magistrate, IAS                 SEE and Regional Officer 

Alwar                           RSPCB, Alwar 
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(Residential Wards of Alwar City) 

 

 



 

 

 

 



 

 

 

 

 



 

    



   

 

 



 

 

 

 

 

 

 



Annexure-4 

    

 

 



 

 

 

 

 



 

 

 

 

 



 

 

 

 

 

 

 

 

 



Annexure -5 (Photographs of MSW Transfer Point) 

 

 

 

 

 

 

 

 

 

 



 

(Boundary Walls of Transfer Point) 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



Annexure-6 

(Municipal Solid Waste Processing Plant) 

 

 

 



      

 

 



 

 

 

 



 

 



 

 

 



Annexure-7













































Annexure-8
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